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Ation tal< JI a' t M/. eb mn r 
Harijan eOOFerativ oeiety Dmited by 

the ngistrar, o-op rative cieti 

5353. SHRI MANOHAR LAL INC: 
Will the Minister of SHIPPING AND 
TRANSPORT be plea d to refer to the 
reply given to Un,tarred Que tioo No. 
5400 dated 24 December 198] reg rding 
Benami Dec] of Mohnarnnagar Dehat 
Harijan o-operative Tran port S ciety 
with Expre s Touri t Bus ervice and tate 
detail of action taken again t the Society 
by the Regj trar. Co-operative Societie. 
Delhi under section 55 of the Delhi 0-

operative ociety Act '? 

TH MINIST R OF TAT I THE 
i\11NI lRY 0 SHIPPING AND TR S-
PORT ( HRT 7, R AN ART) : The So-
ciety ha , . ince been ' hrought under liquida~ 
tion on 5-1-~3 and an ollicial of the 
Regi trar of C -operative ocietie Delhi 
ha been appointed all it~ lIquidator with 
the direction to c. pcditiou}y complc!e 
liql1idu ' ion proceeding . 

P .M. Dirccth'e to retire the uperan0ll1lted 

5354. SHRI ERA ANBARA U: Will 
the Mini ter of DU ATION AND 
CULTURE be pI a ed to , tate: 

(a) whether it i a fa t that the Prime 
Mini , ter":; recent directive to retire the 
supet-annuated and re-employed officers 
have been extended to the two aulooomou 
bodie financed by the Min~,try of Educa-
tion and oeial Welfare; 

(b) if it 0, how many uch officer 
have been relieved from duly in Kendriya 
Vidyalaya Sangathan; and 

(c) how many officer have been retain-
ed a es entia] one <und on what grounds? 

THE D PUTY MINISTER TN THE 
MINI TRIES OF EDUeA'TION AND 
CULTURE AND SOCIAL WELFARE 
(SHRI P. K. THUNGON): (a) The re-
cent directives of the Prime Mini~ter re~ 

garding termination of extensionlre~mp
loyment of officer beyond the age of 
uperannuation ha al 0 been extended to 

the autonomous organisation, financed by 
the Mini try of Education and Culture. 




